
CENTRAL ADMINISTRATIUE TRIBUNAL. OABALDIJR BENCH,
HABALPUR,

Original Application No. 95 of 1993

this the 28tri day of Pebruary'BGOO.

HON'BLE l.K. U^AQHYAYA, P1EI*!8ER(A)
HDM'BLE ms. "IEERA CHHTgnrp, f^Ef!B£R(9)

1. Sokolal Sadar, S/o flanau Ram Sedar, aged ab Mjt 35 y^ars,
R/o Chakradhar Nagar, Near Sethi Nagar, sbadljf.- 'Viig h,
District Raigarh.

Laxman idngh, B/o Cjnau Ram, aged about 35 years, R/
ReoLf ''ara, Raigarh, District Raigarh.

Applicants.

o

By Adv/oeate : None.

Versus.

1. Union of India through the Ministry of Posts &

Telecommunication, Neu Delhi.

2. Chairman, Post & Tel a:ommunication, Bhopal.

3. District Manager, Post i Telecommunication, Raigarh.
4. Depot Manager, Post & lelecommunication, Raigarh, Dist-irt

Paigarh.

Respondents.

By Advocate : None.

ORDER fORAi )
3Y R.K. UDADHYAYA, MEMBER (A)

I's

Non.jTor the either aides, ha par the order c;f this Court
dated 1D.1.2003,the intiiratian of the date of hearing uas sent
by the Registered post to the applicant cn 14.1.2003, but no
appearance is made either by the applicant er anybody on his
behalf and even on earlier dates of hearing, nobody uas present.

presumed that the applicant is no longer interested in

prosecuting this 0.4. Acoordinoly, this O.A. is dismissed 6or non-
prosecution. No costs, r H

■ ^
(Nrs. Meera Chhibber^ (r.k Mnanh x

l^entigr (3) ' Jpadhyaya)
MemhisTT /ix\
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